NATIONAL COMPANMLAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 09.02.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

RP is present. Two Directors of Corporate Debtor are present. RP has filed
memo giving details what he has done so far in respect of the factory
premises of the Corporate Debtor. RP directed to approach the Tribunal
whenever any direction is required.
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